\ 2141 TEM NO. 95 REG STRAR COURT. 2 SECTI ON XVI |

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

ClVIL APPEAL NQ(s). 4661 OF 2009

BEFORE THE REG STRAR SUNI L THOVAS
NATI ONAL | NSURANCE CO. LTD. Appel | ant (s)

VERSUS

RAKSHA SI NGHI Respondent ( s)
(Wth prayer for interimrelief )
Dat e: 28/09/2011 This Appeal was called on for hearing today.

For Appellant(s) M. Dhiraj, Adv.
M. MK Dua, Adv.

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng

ORDER
Service is conpl et e. Respondent not appear ed.
Appel l ant has filed statenment of case. Original records
have been recei ved. No further steps. Hence, place the

matter before the Hon ble Court, as per Rule.

(SUNI L THOVAS)
s Regi strar



